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&7/ No. CGPDTM-16020/1/2025-CGOFFICE/ 189

OFFICE ORDER

In  supersession of this Office Order No.

=291 /Date: 11.03.2025

CGPDTM-11037/7/2024-

CGOFFICE/31 dated 03.07.2024, the following officers are hereby assigned the work

related to RO/ISA-IPEA.

a) Ms. Sweta Rajkumar, Deputy Controller of Patents &Designs at Patent Office, Delhi

b) Shri Manoj Yadav, Assistant Controller of Patents & Designs at Patent Office, Delhi

¢) Ms. Nisha Jangra, Assistant Controller of Patents & Designs at Patent Office, Delhi

d) Shri Manoj Kumar Singh, Assistant Controller of Patents & Designs at Patent Office,

Delhi
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2. Ms. Sweta Rajkumar, Deputy Controller of Patents & Designs will report to Shri N.

Ramchander, Joint Controller of Patents & Designs while Shri Manoj Yadav, Ms. Nisha Jangra
& Shti Manoj Kumar, all Assistant Controllers of Patents & Designs will channelize the work

through Dr. Rohit Rathore, Deputy Controller of Patents & Designs.

3. This issues with the approval of Controller General of Patents, Designs & Trade Marks.

To:
All above Concerned Officers.

Copy To:

1. Head of Office, Patent Office, Delhi
2. Office Order file.

3. Hindi Version follows.

(Hemant S.Borale)
Directot



